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> [ACCOMMODATION FOR THE. 
ATTENDANTS OF PATIENTS 

: 186. SHRI O. P. TV AG I : Will the 
Minister of HEALTH AND FAMILY 
PLANNING be pleased to state : 

(a) whether Government are aware of the 
fact that a huge number of patients in the 
government hospitals of Delhi come from the 
villages; 

(b) whether Government arc also aware 
that due to non-availability of accommodation 
for the relatives and the attendants of the 
patients, they have to face great difficulty and 
have to stay in the open as a result of which 
they also fall sick; 

 

(c) if so. whether Government propose to 
construct tenements where the relatives and 
attendants of the patients could stay; and 

(d) if   not.   the   reasons   therefore?] 

 
iTHE DEPUTY   MINISTER IN  THE 

MINISTRY OF HEALTH AND FAMILY 
PLANNINCi (SHRI A. K. KISKU) : (a) to 
(d) A statement is laid on the Table of the 
Sabha. 

STATEMENT 

No separate records in respect of patients 
from villages is maintained in Government 
hospitals in Delhi. However, in the two 
ccntrally-run-hospitals i.e. Safadarjang and 
Willingdon Hospitals-a sizeable number of 
patients come from villages. Relatives/ 
attendants of some patients stay within the 
hospitals premises. Although they experience 
little difficulty, they do not fall ill because of 
stay. A Dharamshala is proposed to be 
constructed in the Safadarjang Hospital, New 
Delhi. A proposal, regarding construction of a 
Patients Care Home in Willingdon Hospital  is 
also under con- 

"[    ]  English translation. 
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sideratton. For the relatives of patients of 
Irwin and G. B. Pant Hospitals, A Dha-
ramshala alre;idy exists in the Irwin Hospital. 

HOUSING    SCHEMES    FOR    
Pl.ANTA-TrtON   WORKERS 

187. SHRI S. KUMARAN : Will the 
Minister of WORKS AND HOUSING be 

.'eased  to  stale: 

(a) the total amount Governmenl pro 
pose   to  spend  for  the. subsidised   
housing 

Dies for plantation workers in the year 
1973-74;  and 

(b) what arc- the par t icular  schemes 
siio- 
mitted by different States and the State- 
\M'SC breakup of the amount allotted for the 
ear   1973-74? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI BHOLA PASW \N 
SHASTRI) : (a) and (b) A provision of Rs. 
64.00 lakhs (Rs 36.00 lakhs as loan and Rs. 
28.00 lakhs as grant) has been made in the 
Central Budget for the year 1973-74 for 
implementation of the Subsidised Housing 
Scheme for Plantation Workers by the 
Governments of Assam, Kerala, Mysore. 
Tamil Nadu Tripura and West Bengal where 
(here are plantations. The State Governments 
themselves are competent to sanction the 
housing projects formulated, under the 
Scheme, and advance financial assistance 
therefor. Funds Will be allocated to the 
respective States after the requirements for 
1973-74 have been reported by them. 

SCHOLARSHIPS TO STUDENTS 

188. SHRI D. K. PATEL : SHRI O. P. 
TYAGI : SHRI        JAGDISH        
PRASAD 

MATHUR   : 

Will the Minister of EDUCATION AND 
SOCIAL WELFARE AND CULTURE be 
pleased to state  : 

(a) the number of Indian students who have  
gone   abroad     during  the  last  three   ; 

years for higher training on the ( enlral 
Government scholarships together with the 
names of the countries to which they have 
gtme; and 

(b) the number of students out of tlietll 
belonging to -v.hediilc.t castes and scheduled 
tribes? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION WELFARE 
\ND IN THE DEPARTMENT OF CULTURE 
(SHRI D. P. YADAV): (a) A total number of 
92 Indian students were sent abroad for higher 
si.idies on Government of India scholarships 
during the last three years under I he Scheme 
of National Scholarships for Study Abroad 
and the Scheme of National Overseas 
Scholarships for Scheduled Castes/Scheduled 
Tribes etc. They went to the United Kingdom, 
the United States  of America and Canada. 

(b) Out of these 92 students, 13 belong to 
Scheduled Castes and X to Scheduled Tribes. 

MODEL   UNIVERSITY   BILL 

: 1X9.   SHRI   CHANDRA   S H I K I I X R    
: 

SHRI      BRAHMANANDA 
PANDA   : 

SHRI   KOTA   PUNNAIAH   : 

SHRI   J.   S.   T1LAK   : 

SHRI   KRISHAN   KANT   : 

DR.  /..   A.   AHMAD  : 

SHRI   A.  G.  KULKARNI   : 

Will the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE be 
pleased  to  state: 

(a) whether the Model University Bill 
prepared by the University Grants Commi 
ssion has been accepted by the Central and 
the State  Governments;  and 

(b) if so, what action has been taken 
for its adoption? 


